|
\CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCII,JABALP["R
ccp 1M )07 in O.A.24/01
APPLICANT( S) Durga Pd. Nema RESPONDENT(S)R.L.Jamuda & Anr

ADVOCATE FOR ADVOCATE FOR
APPLICANT(S) Shri Prashant Kohade RESPONDENT(S)

ORDER SHEET

_________________________________________________________

Following defects are to'he
A removed by the applicant's Counsel.

1 Draft Charges not filed.
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